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States
1993-94 1994-95 1995-96

Amt. Amt. Amt. Amt. Amt. Amt.
Sanc- released sanc- released sanc- released

tioned tioned tioned
15. Meghalaya 1.85 1.85 - - 4.08 2.04
16. Mizoram 88.18 62.83 111.80 41.29 100.86 36.27
17. Nagaland 16.66 10.97 36.43 16.85 51.60 18.94
18. Qrissa 101.52 61‘.79‘ 166.31 35.62 108.86 27.50
19. Punjab 186.67 50.38 136.71 56.14 139.49 21.50
20. Rajasthan 260.43 132.93 662.78 567.37 164.65 33.56
21. Sikkim 130.89 111.49 49.07 12.63 24 61 13.68
22. Tamil Nadu 402.45 186.89 145.72 67.35 250.11 72.72
23 Tripura 15.07 9.69 46.61 22.40 35.43 10.00
24. Uttar Pradesh 151.04 60.65 223.80 144.30 26.21 26.21
25. West Bengal 167.30 57.50 144 .01 37.26 191.10 22.70

Union Territory

1. Andaman & Nicobar 53.47 26.00 - 45.00 20.00
2. Chandigarh 18.66 14.80 64.66 19.50 17.20 10.86
3. Dadra & Nagar Havell - - 23.62 12.00 - -
4. Daman & D 12.03 7.50 42.31 21.45 44.21 9.30
5 Delhi 117.23 74.64 116.50 56.67 28.23 17.77

6. Lakshadweep - - 19.95 10.00 24.65
7. Pondicherry 29.75 15.00 - - 2812 13.10
Total : 3648.49 1786.06 4110.87 2003.44 3009.31 884.37

Air Deal with Air India

3414. SHRI O.P. JINDAL : Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether the Government's attention has been drawn
to the newsitem captioned “Viman saude ke liye kampaniyon
mein kadi takkar” appearing in the ‘Nav Bharat Times' dated
July 18, 1996;

(b) if so, the facts and details in this regard;

(c) whether a boeing company of U.S.A. is making all
out efforts to strike the air deal with Air India somehow in its

favour; and
(d) the reaction of the Government thereto?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.

IBRAHIM) : (a) Yes, Sir.

(b) to (d). Air India has plans to induct Medium Capacity
Long Range (MCLR) aircraft into its fleet during the Ninth
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Plan period. The aircratt being evaluated are A340-300 of
Airbus Industrie, B777-200 of Boeing Airplane Comparny and
MD-11 of Mc Donnel Douglas Corporation.

[English]

Improvement in Telecom Services

3415. SHRI PRAMOTHES MUKHERJEE :
SHRI RAVINDRA KUMAR PANDEY :

Will the Minister of COMMUNICATIONS be pleased to
state:

(a) whether the Government have recently contemplated
steps to monitor the improvement in teiecom services
throughout the country;

(b) if so, the details thereof;

(c) whether the telecom services are deteriorating day
by day; and

(d) whether the Government have formulated any action
plan for improvement in telecom services in the country?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes, Sir.

(b) For improvement of telecom services throughout the
country the following norms have been fixed:

(i) Local Shift: within seven days.

(i) Inter-exchange shift: within 15 days.

(ii)  Inter-state shift: within 30 days.

(iv) fault clearance: within 48 hours.

(v)  New Telephone Connections: within 15 days.

(ci No. Sir.

(d) Yes, Sir. Field officers have been instructéd to put all
out efforts to keep the service parameters within norms.
Monitoring of these parameters is done by field units as well
as by Telecom Headquarters.

International flights from Calcutta

3416. SHRI BASUDEB ACHARIA : Will the Minister of
CIVIL AVIATION be pleased to state:

(a) whether the Government propose to increase the
international flights from Calcutta or divert some of the foreign
flights from Mumbai and Delhi to Calcutta; and
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{b) it sc, the details thereof?

THE MINISTER OF CIVILAVIATION AND MINISTER OF
INFORMATION AND BROADCASTING (SHRI C.M. IBRAHIM)
: (a) and (b). The Government of India as a matter of policy, if
offering various incentives to foreign airlines to operate to
Calcutta like the ability to combine Calcutta with other prime
gate ways, liberal fifth freedom rights, liberal terms of com-
mercial agreements elc. In certain cases the ability to oper-
ate to prime gate ways like Delhi and Bombay has been made
conditional to their operating to Calcutta. The actual opera-
tions, however, depend on the commercial judgement of the
airlines concerned.

Conversion of Exchanges into Electronic Exchanges

3417. PROF. P.J. KURIEN :
SHRI T. GOVINDAN :

Will the Minister of COMMUNICATIONS be pleased to
state:

(a) the number of exchanges which have been converted
into electronic exchanges in Kerala during 1995-96, district-
wise?

(b) the number ot exchanges likely to be converted in
the State during 1996-97 and 1997-98, district-wise;

(c) whether the Government propose to replace old
system of Kasaragod Telephone Exchange in the State with
modern technology to cater the greater needs of the people
of Malabar area who are waiting for telephone connection for
the last six years; and

(d) if so, the details thereof and if not, the reasons
therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) 34 Telephone exchanges were
converted into electronic during 1995-96 in Kerala. District-
wise details are given in enclosed as Statement-1.

(b) The number of exchanges likely to be converted into
electronic during 1996-97 in Kerala, district-wise is enclosed
in Statement-1l. The commissioning programme for 1997-98
shall be finalised in the first quarter of 1997-98 after the budget
for 1997-98 is approved.

(c) Yes, Sir.

(d) The equipment required for replacement of 4000 lines
ICP Cross Bar exchanges is likely to be received by March,
1997 and replacement is expected to take place by the middle
of 1997-98.



